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Follow up Action Again t Big Du iDe s 
Rou 'e on Who e Premi es Raid 

were onducted by Income Tax 
Departm nt 

2274. SHRI K . LAKKAPPA : 
SHRI DHARAM DA SHASTRI: 

Will the Mini~ler of F1NANCE be pleased 
to tate: 

(a) whether it is a facl that III case of 
big busine s houses on who e premises the 
Income 1 ax Derartment have c nducted 
raid during the last three year) no follow-
up action has been taken to pro ecute the 
busines men involved ; 

(b) if so, the full detai Is and reason 
for delay in pr secution; and 

( ) whether Governmt:nt have fi nali sed 
any guidelines for launching peedily, prose-
cutions again t the persons involved and if 
0, full details thereof ? 

TH MlNISTER OF T ATE IN THE 
MINI TRY OF F[NANCE (S HRI S . 
M. KRISHNA) : (a) No, Sir. 

(b) Does not ari e . 

(c) Ye, Sit . The Central Board of 
Direc t Taxes have i sued instructions to all 

ommi ... °ioners of Income-Tax to process 
all sear h and seizure cases promptly from 
prosecution angle. 

Pavillion" India on Marcb ' Exhibition 
in Ca lcutta 

2275 . SHRI UDH IR KUMAR GIRl: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) the name of the public 'ector under-
takings who had their pavillion ID "India 
on MC'rch" cxhlbillon held in cOnJ\ection 
with the 77th Sessiou of A.I.C.C. (I) in 

alcutta and tbe :lmount paid by each of 
tnem to the organisers of the said exhibi-
tion ; and 

(b) what was the m de of payment? 

TH MINI TER OF TATE IN THE 
MINIS RY 0 COMMERCE AND IN 
TH DEPARTMENi OF SUPPLY tSHRJ 
NIHAR RANJAN LASKAR) : (a) Only 

two public sect r undertakings und r the 
administrative control of Mini II)' of 
Commerce, viz, National Textile Corporation 
(We t Bengal, Assam, Bihar and Orissa) 
Ltd . , Calcutta aDd National Ju te Manufac-
turers Cor poration Ltd., Ca cutta had set 
up pavilions in "India on March" exhibition 
held 10 Calcutta . National Texti le 
Corporation (West B ngal, Assam, Bihar 
and Orissa) Ltd, Calcutta pa id an amount 
of Rs . 12,000/- and National Jute Manufac-
t urers Corporation Ltd . , Calcutta paid an 
amount of Rs . 6000/- to the organ isers of 
the said exhibition. 

(b) Both the organ isations made the 
payment by Cbeq ue 
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Atomic Capability of Paki tan 

2277. SHRI RAM VILAS PAS WAN : 
Will the Minister of DEFENCE be pleased 
to tate: 

(a) whether Government have seen the 
tatement made by the Pakistan Atomic 
nergy Chief wherc:in he has stated that 

Pakistan is far ahead in the preparation or 
atom bomb than Iudia; 




